64 Oral Answers [RAJYA SABHA] to Questions

TSR gafdex Rig Yev: W1, # anMud wreas ¥ Mwex A8d ¥ I8 ST arsd]
& & environment change &1 3R @I TS 8T &, I§ MU W el & 3R A &l
udl B # g8 A1 A g 6 g S zone ®, I USTE, BRATON, STR TR 3R
foeel & sd-fird &1 oRam €, I=f S 139 @1 crop BT €, SO Ui 31 Y&l ®,
ST S9h! dea+ & fov, arfe S8l Uke diey &) Ul 31 s 8, environment
DI Uieetd M T8 € - A | Urerwd UGT B TS €, $b folY 3MU AT alternative <
X € R alternative I fhae S @XW ST Ad?

MR. CHAIRMAN: Partly, he has covered that, T3 41, =1 ST gyl
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MR. CHAIRMAN: Q. No. 127. The questioner is not present. Are there any

supplementaries?
*127. [The Questioner was absent.]
Taking over the management of tea plantation in West Bengal

*127. SHRI RITABRATA BANERJEE: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(@ whether it is a fact that Government has not taken up the management of
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tea plantations of Birpara, Huntapara, Garganda, Lankapara, Dhumchipara and Demdima
in West Bengal;

(b) if so, the reasons therefor; and

() by when would Government take over the management of the

abovementioned gardens?

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): (a)
to (c) A Statement is laid on the Table of the House.

Statement

(@) to (c) The Government of India vide Gazette Notification No. S.O. 260(E) dated
28th January, 2016 authorized Tea Board to take steps to take over the management
control of Birpara Tea Estate, Garganda Tea Estate, Lankapara Tea Estate, Tulsipara Tea
Estate, Huntapara Tea Estate and Dumchipara Tea Estate owned by M/s Duncans
Industries Ltd. and Demdima Tea Estate owned by M/s Shantipara Tea Co. Ltd. a sister

concern of M/s Duncans Industries Ltd. in North Bengal.

Tea Board invited Expression of Interest (Eol) from interested tea companies for
handing over the management control of the seven notified tea estates. In the meantime,
M/s. Duncans Industries Ltd. and M/s Shantipara Tea Co. Ltd. approached the Hon'ble
High Court of Calcutta against the action of Tea Board. The Hon'ble Court vide interim
order dated 20.09.2016 has, inter alia, directed that M/s. Duncans Industries Ltd. and
M/s Shantipara Tea Co. Ltd. shall take over management of all the seven tea gardens

and shall pay both the current and arrears. dues to the workers.

il BT TG TR TR, FH | TI-ITST ESET B T 98d W9 & | 39D
forg g9 o 3 5 S @ o @Er B

MR. CHAIRMAN: The question is about West Bengal.

SHRI KAMAKHYA PRASAD TASA: Sir, | would like to know from the hon.
Minister as to what steps are being taken by the Ministry for the betterment of tea

industry in India, including Assam.

SHRI PIYUSH GOYAL: Sir, the Government has set up the Tea Board, which is

consistently engaged in various steps to support the manufacture, organise the
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management of the tea estates, the payment of wages to the workers as well as the
export of tea. We have several activities that the Tea Board is doing in terms of
promoting the development of the tea estates, regulating the production and extent of
cultivation, assist in the control of insects and other pests. A number of activities are
carried out by the Tea Board in a very well-defined fashion.

MR. CHAIRMAN: This question is specific to West Bengal. So | am going to the
next question. Question No.128.

Conversion of old railway engines into twin electric engines
*128. DR. ASHOK BAJPAL: Will the Minister of RAILWAYS be pleased to state:

(@ whether Railways have successfully converted and developed old engines
into twin electric engines having capacity of 10,000 horse power;

(b) if so, the details of the projects including the cost of conversion;

(c) whether Government proposes to convert some more number of old diesel

engines into electric engines;
(d) if so, the number of diesel engines planned to be converted; and
(e) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (e) A Statement
is laid on the Table of the House.

Statement
(@  Yes, Sir.

(b) Till now, 6 old diesel locomotives have been converted into 3 twin electric
locomotives at Diesel Locomotive Works, Varanasi which is a Production Unit of Indian
Railways. These conversions being prototypes and since a lot of existing material from
discarded locomotives were reused, it is not possible to ascertain the exact cost at this
stage, including various overheads.

() Yes,Sir.

(d) These converted prototype locomotives are under extensive field tests and



